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non JATA general sales agents (GSAS)
with administrative and financial  links
with TATA-approved travel agencies; and

(b) if so, ity impact on  Air-India’s
traffic earning potential and business both
in India and abroad?

. THE MINISTER OF TOURISM AND
"CIVIL AVIATION (SHR1 A. P.
"SHARMA): (a) At the third Passenger
Agency Conference (PAC) held in May,
1982 IATA members agreed to reintro-
-duce the financial Link Clause in  Re-
solution 876 in so far a5 TATA Area 3
-ig eoncerned. (Thig area primarily in-
-¢ludes all the countries in the Middle
- East, Pakistan, India, South East Asian
- Countries, Japan and Australia.) The
:reintroduction of this clause would prohi-
»bit. members from appointing non-IATA
-General Sales Agents (GSAs) who have
-administrative and financial links with
1ATA agents.

(b) This would enable Air India and
other carriers in Area 3 to receive sup-
port from all IATA agents and no IATA
agent would gsupport a particular carrier
to the detriment of Air India.
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